
THE HIGH COURT OF MANIPUR
AT IMPHAL

Dated; +'n s.ffib. r,2o!g

Subject: - Arruard of Contract

No. HCM/E-43/2OL6-Esff/pt-t/Vol_tX ln response to the e_TenderNo'HcM/E-43/20.,6-Estt/pt-r/vor-rX for suppry, instail, configure andcommissioning of L8 nos' of server"s (Rack and pedestal) in various courtcomplexes of Manipur under Phase-ll of ecourts proiect, only 2(two) firms viz.
1. M/s Eastern Technology Group, Guwahati and
2. M/s converge systems and services private Limited, Guwahati

have applied for the e_tender.

The financial bids for the e_Tender
detailed scrutiny, the contract is awarded to
Private Limited, Guwahati.

was opened on 1.5_1,2_2}tg.After
M/s Converge Systems and Services

1'
Cha irma n, E-Tender Committee

High Court of Manipur

Endt. HcV/E-43/2O1,6-Estt/pt-t/vol_tlt'lr:15"It? tmphal, the 4th sep., 2019.
Copy to:-

1. The Registrar (Judr.)/(Admn.,pM&p),High court of Manipur.
2' The Joint Registra r (Judl.)/cPC (centraf project co-ordinator), High court

of Manipur.
3. The Joint Registrar (Admn.,pM&p) , High court of Manipur.
4. The Deputy Registra r (Judr.)/,(Accc,unts/pranning),(Admn.), High court of

Manipur.

,2 Y Private secretary to the Registrar General, High court of Manipur.
\t,?'-the System Analyst, High court of Ir/anipur (to uproad in

http: / / www. hcm im pha L nic.in / a nd https : / / manipurte nders. gov. i n).
7. shri. s. Ramesh singh, Nrc coordinator, High court of Manipur.
B. M/s converge systems and services; private Ltd., Guwahati.
9. Concerned File.

A i>-,-* rl'r'iD"'' f/'a' "-*^'

Chairman, E-Tender Committee
High Court of Manipur


